OFFICE OF TIIE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHY

CIRCULAR

Subjeet:- Demise of Shri Ram Nath Gupta, revered father of Ms. Rashmi
Gupta, Officer of DI1JS.

With profound sorrow and grief, this is to inform that Shri Ram Nath
Gupta, revered father of Ms. Rashmi Gupta, Officer of DIIJS, has left for his
heavenly abode.

The cremation shall take place today i.e. on 27.01.2025 (Monday) at
12:00 noon at Garh Muktcshwar, District Hapur, Uttar Pradesh.

(BHARAT AG
ADMINISTRATIVE CIVILLFODGE (CENTRAL)
DELII :

Glgo? — €q ?) 2 Dated, Delhi lhcl ;2 7 JAM 2[]25

NO et e e IACT (Central)2025  Dated, Deihithe M. JA

Copy forwarded for neeessary information and necessary action 1o:-

—

The Id. Registrar General, High Court of Delhi, New Delhi.

2. The Ld. Principal District & Sessions J udges, all Court Complexes, Delhi.

3. The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts Complex, Dwarka, New Delhi
with request to circulate this circular amongst all the Judges, Family Courts in their respective
districts,

4. The Ld. Principal Scerctary (Law, Justice & Legislative AfTairs), GNCTD, Delhi Sachivalya,

New Delhi

The Ld. Chairperson, Delhi judicial Academy, Scctor-14, Dwarka, New Delhi

All the Ld. Judicial Officer, Central District, Tis  lazari Courts, Delhi & on

Deputation/Diverted Capacity.

7. The Ld. Member Secretary, Delhi State Legal Services Authority, Rouse Avenue District

Courl, New Delhi.

The PS to L.d. Principal District & Sessions Judge (11Qs.), Delhi.

All the I.d. ACIs of all Courts Complexes of Delhi with the request to circutlate the same to

the Judicial OfTicers of their respective districts.

10. Protocol Branch (Central), Tis Hazari Court, Delhi with the dircetion o bring this circular to

the notice of former Judicial Officers through WhatsApp Group.

1. Notice Boards of all the Bar Associations al Tis Ila'/‘:yﬁ House, Dwarka, Rohini,

o L

e

Saket, KKI> Courts, Delhi.
12. R & I Branch for uploading on LAYI:RS/on Centralized sitc also.
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